Item No. 1 OA No. 1400/2021

Central Administrative Tribunal
Principal Bench : New Delhi

OA No.1400/2021
MA No. 1811/2021 &
MA No. 1810/2021

This the 28" day of July, 2021

Through Video Conferencing

Hon’ble Mr. R. N. Singh, Member (J)
Hon’ble Ms. Aradhana Johri, Member (A)

1. Gurmeet Kaur (55 years)
W/o. K. S. Bhatia
R/o. B 25, Kotla Feroz Shah,
New Delhi — 110 002
Supervisor II-Group C

2. Anita Kaushal (56 years)
W /o. Subhash Kaushal
R/o. W2 1090 D,

Basai Darapur,
New Delhi — 110 015
Supervisor II-Group C

3. Baby Rani (56 years)
W/o. Jaswant Rao
R/o. B 5/50, Sector-7, Rohini,
Delhi - 110 085
Supervisor II-Group C

4. Shelly Sachdeva (43 years)
W/o. K. L. Sachdeva
R/o. J 81, Second Floor, Kiti Nagar,
New Delhi - 110 015
Supervisor II-Group C

5. Vimla Kumari (57 years)
W /o. Shiv Charan Ashok
R/o0. 1/4172A Ram Nagar,
Shahdara
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New Delhi — 110 032
Supervisor II-Group C

. Achla Rani (55 years)

W /o. Late Shri Shyam Kumar

R/o. R 50B, Behari Colony, Gali No.

Shahdara, Delhi — 110 032
Supervisor II-Group C

. Usha Singh (58 years)

W/o. Suresh Pal Singh

R/o. C-1, 380-381, Bank Street,
Delhi - 110 033

Supervisor II-Group C

. Sunita Singh (44 years)

W/o. Rajesh Kumar
R/o. 137, Pkt-2, Sector-23, Rohini
Supervisor II-Group C

. Usha M. Pahwa (58 years)

W /o. Manmohan Pratap
R/o. 25, L/B New Colony,
Gurgaon

Supervisor II-Group C

10.Premlata (59 years)

W/o. Til Ram

R/o0. 436, Janhikani Apartment,
Vasudra, Sector 6, Ghaziabad
Supervisor II-Group C

11. Beena Rani (54 years)

W/o. Kewal Singh

R/o. D 52/3 Satyam Apartments,
Dilshad Colony,

Supervisor II-Group C

12. Savitri Kaishiri (57 years)

W/o. V. K. Salonky
R/o. D A 67, Nirmari Colony,
Supervisor II-Group C
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14.

15.

16.

17.

18.

13.
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Magdilini Purti (53 years)
W /o. Late P. Purti

R/o. D 63/64, Flat No.1,
Vishwakarma Colony,
Lal Kuan, M. B. Raod,
New Delhi — 110 044
Supervisor II-Group C

Kiran (38 years)

W /o. Yogender Malu

R/o. Flat No. 167, Kadambari Apartment
Sector 9, Rohini,

Delhi — 110 085

Supervisor II-Group C

Anita Devi Ahlawat (57 years)

W/o. Rajeev

R/o. H. No. 81, 7 Block, Lodi Colony
Supervisor II-Group C

Meena Singh (59 years)

W /o. Indal Singh

R/o. 32 C Pink Apartments,
Nasirpur, Dwarka,

New Delhi

Supervisor II-Group C

Kavita Yadav (35 years)

W/o. Dheeraj Yadav

R/o. H 138, Kangouleri Village
Supervisor II-Group C

Sheela Brijwal (54 years)

W/o. Madan Mohan Singh Brijwal
R/o. A/5, Hehnemann Enclave,
Plot No. 40, Sector 6, Dwarka
Supervisor II-Group C

19. Roopa Bahl (47 years)

W /o. Ashu Bhal

B 42, Oni Vihar, Uttam Nagar,
New Delhi — 110 069
Supervisor II-Group C
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20. Kamini Kumari (46 years)
W/o. Suresh Prasad Bimal
R/o. 104, Suraj Apartments,
PulPehladpur
New Delhi — 110 044
Supervisor II-Group C ...Applicants

(By Advocate: Mr. Colin Gonsalves, Sr. Advocate, with
Ms. Harini Raghupathy)

Versus

1. Government of NCT of Delhi
Through its Chief Secretary,
Delhi Secretariat, IP Estate,
New Delhi 110 002.

2. Government of NCT of Delhi
Through its Secretary,
Department of Women and Child
Development
GLNS Complex, Delhi Gate
New Delhi 110 002.

3. Government of NCT of Delhi
Through its Secretary,
Department of Social Welfare
GLNS Complex, Delhi Gate,
New Delhi 110 002

4. Social Worker’s Welfare Assocation
Through its General Secretary
A-3, Hans Apartments,
West Sant Nagar,
Delhi — 110 084. ...Respondents

(By Advocate : Ms. Esha Mazumdar with Ms. Avani
Kaushal)
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ORDER (ORAL)

Hon’ble Mr. R. N. Singh, Member (J) :

After arguing for some time, learned counsel
appearing for the applicants seeks permission of this
Tribunal to withdraw the OA with liberty to the

applicants to file a better OA.

2. The OA stands dismissed as withdrawn with

liberty as aforesaid.

3. Pending MAs also stand disposed of accordingly.

There shall be no order as to costs.

(Aradhana Johri) (R. N. Singh)
Member (A) Member (J)

/Mbt/Pinki/Arti/



